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[English] 

Treatment In Horp l ta la  

114. DR. M.P. JAISWAL : 

SHRl  MANIKRAO HODLYA GAVlT 

Wi l l  t h e  M in is te r  of H E A L T H  A N D  FAMILY 
WELFARE b e  pleased to state : 

(a) whether accident victims are not given prompt 
. treatment in the Government hospitals; 

(b) if so, the reasons therefor; 

(c) whether National Human Rights Commission 
has given directions in this regard to the hosp~tals; 
and 

(d) ~f so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI SALEEM 
IQBAL SHERVANI) : (a) to (d) .  All acc~dent v~ct ims 
are given prompt treatment in Government hospitals 
The Government of National Capital Territory of D e l h ~  
on  the  a d v ~ c e  of the  N a t ~ o n a l  H u m a n  R lgh ts  
Comrn~ss~on  has issued suitable instructions to all 
hospital authorities under their control to ensure that 
persons  In ju red  In  R o a d  a c c ~ d e n t s  b rough t  to  
hospitals are lmmed~ately attended to and treated. 

[T rans  la t ion ]  

S m u g g l i n g  of Catt le 

11 5 SHRl LALIT ORAON Will the M ~ n ~ s t e r  of 
HOME AFFAIRS b e  pleased to state 

(a)  whether the Government are aware of the 
smugglmg of cattle to Bangladesh trom Bihar, and 

(b)  II so, the actlon taken to check it7 

THE M I N I S T E R  OF HOME AFFAIRS ( S H R I  
INDRAJIT GUPTA) : (a) and (b) Blhar has no border 
with Bangladesh However, as per available reports, 
the cattle are brought to West Bengal trom Haryana, 
Rajasthan, Uttar Pradesh and Bihar for smuggling 
across the border. 

Several measures have been taken to prevent 
s m u g g l ~ n g  of a n ~ m a i s  across the border These 
inc lude,  In ter  a l la ,  s t reng then ing  o f  the Border  
Security Force, intensive patrolhng, erectlon of OP 
Towers along the border and constructlon of border 
roadsltence. The matter has also been taken up with 
the Government of Bangladesh in a meeting of the 
Joint Worklng Group. 

U t ta r rncha l  a n d  Vananchal  

1 1 6  SHRl PRABHU DAYAL KATHERIA 

SHRl VlNAY KATIYAR : 

SHRl RAMESHWAR PATIDAR 

SHRI DHIRENDRA AGARWAL , 

SHRlMATl SHEELA GAUTAM : 

SHRl KODlKUNNlL SURESH 

SHRl RADHA MOHAN SlNGH . 

DR. RAMESH CHAND TOMAR . 
W ~ l l  the Minister of HOME AFFAIRS be pleased 

to state : 

(a) whether the Government propose to grant a 
statehood to Uttaranchal and Vananhal in  the country. 

(b)  ~f SO,  the details thereof; and 

(c) the date by which the final decision is likely 
to be taken in this regard? 

THE MINISTER OF H O M E  AFFAIRS ( S H R I  
INDRAJIT GUPTA) . (a )  to (c) The Jharkhand Area 
Autonomous Council Act, 1994 passed by the State 
Legislature of Blhar provldes for the extabllshment 
of an Autonomous Councll for all round accelerated 
development of the Jharkhand Area. No proposal for 
the  grant  of S ta tehood  t o  Vanancha l  i s  under  
conslderatlon at present. 

The Government IS selzed of the demand for the 
grant of Statehood to Uttarakhand It would not be 
possible to lay down a d e t ~ n ~ t e  tlme frame to resolve 
suchaa sensitive and del icate ~ s s u e  hav ing  fa r -  
reachlng repercusstons 

Complet ion o f  Rammam H y d e l  Power Pro jec t  

117.  SHRI R B .  RAI . Will the PRIME MINISTER 
be pleased to state 

( a )  whether the c o m p l e t ~ o n  work of Rammam 
Hydel Project of Dar jee l~ng In West Bengal has been 
delayed; 

(b) It so. the reasons therefor, 

(c)  the f~nancia l  loss has been causer! on  account 
01 this delay, and 

( d )  the  s t e p s  t a k e n i t o  b e  t a k e n  by  t h e  
Government to compensate the losses of ttme arld 
lund? 

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MlNlSTfiY 
OF NON-CONVENTIONAL ENERGY SOURCES (DR 
S VENUGOPALACHARI) . ( a )  and  ( b )  Rammam 
Stage4 hydroelectrtc project In Darleelmg d ~ s t r ~ c t  of 
West Bengal having an installed capac~ty of 3 x I 2 
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MW was sanctioned for execution by the State 
Government in March, 1993. The latest cost of the 
project is Rs.77 crores (March, 1991 prlce level). 
The State Government is considering the execution 
of the project with pr ivate part ic ipat ion.  The 
commissioning of this project is expected duirng the 
10th Plan. 

Rammam Stage-ll hydroelectric project with an 
installed capacity of 4 x 12.5 MW was, accorded 
investement approval in April 1977 at a cost of Rs. 
24 19 crores and the project was to be commissioned 
in 1982-83 Due to delays attributable principally to 
agitation in the hill areas, contractual problems etc., 
two units were commissioned in September, 1995 
and the other two units in JanuarylFebruary, 1996. 
The latest cost of the project is Rs. 125 crores (1993 
price level). 

(c)  and (d). While the delay in completion of the 
project has resulted in f inancial loss to State 
Government not only by way of loss of revenue on 
account of loss of generation but also due to the 
escalation in project cost; the Central Government 
does not propose any steps to compensate for these 
losses 

Telemrdicine Syrtem 

11 8 SHRI SATYADEO SlNGH 
SHRI VlNAY KATIYAR : 

Wil l  the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state 

(a )  whether any proposal  to launch a 
telemed~cine system is under consideration of the 
Government to enable the people to take adv~ce 
over the telephone from the medical specialists of 
world fame: 

(b) 11 so, the saliant features of thls system and 
the deta~ls thereof; and 

( c )  the time by which a final decision is likely to 
be taken in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI SALEEM 
IOBAL SHEVRANI) : (a) No, Sir 

(b) and (c) .  Question does not arise 

[English] 

Shortage of Frr t l l izerr  

119 DR T SUBBARAMI REDDY : Will the 
Minister of AQRlCUlTURE b r  p l u ~ e d  b rhu; 

(a )  the detai ls of urea and other fertil izers 
demanded by the various State Governments and 
quantum actually supplied to them during the last 

three years alongwlth the reasons for the short 
supplies If any; 

(b) whether such shortage s have affected Kharif 
and Rabl production In 1995-96; 

(c) whether most of rho State Goverments have 
experienced acute shortage of urea and other kinds 
of fertlllzers for the last three years; and 

(d) If so, the steps belng taken or proposed to be 
taken by the Government to tackle the sltuatlon and 
to ensure adequate supply of urea and other 
fert i l izers to State Government as per their 
requirements? 

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) : (a) The 
table below gives the details of demand by the 
various State Governments and supply of urea which 
was under statutory prlce control, during the years 
1993-94, 1994-95 and 1995-96 : 

(Lakh tonnes) 
- - 

Year Assessed supply 
Requirement 

A statement indicating the consumpt ion of 
fertilizers, including urea in the country durng 1993- 
94, 1994-95 and 1995.96 is enclosed 

(b) to (d). Tho availablility of all fertilizers under 
statutory prlce control, including urea, in the counry 
duirng 1993-94, 1994-95 and 1995-96 was by and 
large, satisfactory in most of the States and was 
adequate to support the targetted product~on levels 

The Government of India monitors supplies of 
urea to each State on regular basis to ensure 
adequate avallabillty. Localised shortages were. 
however, reported from some States and lmmed~ate 
action was taken to remove shortages by augmenting 
supplies 

STATEMENT 

Consumption of Fenllizors 

S.No. Product Consumption 
1993-94 1994.95 1895-96 

(Estimated) 
1 2 3 4 5 
- ----.- --- ---- --,- - 
1.  Urea* . 158.10 171.12 186.90 
2 .  Ammonlum Sulphate" 5.91 5.48 6 13 
3. Ammonium Chloride" 1.39 1.15 4 22 


